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Reqd . No-OMN-04/1905
BEFORE THE NATIONAL GREEN TRIBUNAL,

EASTERN ZONE BENCH, KOLKATA.

Miscellaneous Application No.37/2024/EZ
In Original Application No. 43/2023/EZ

In the matter of:-

Pradeep Kumar Dhal . Applicant
-Versus-
State of Odisha & others ... Respondents
- WITH (
Miscellaneous Application No.34/2024/EZ Y
In Original Application No. 47/2023/EZ i%
In the matter of:- ~<
| d
Rabindra Ghadei Applicant ~
x>
-Versus- \ ?b
State of Odisha & others ... Respondents %

-

ADDITIONAL AFFIDAVITON BEHALF OF OPP.
PARTY NO. 02 &06

I, Sri Jayaprakash Nayak, aged about 35 years, S/o-

Subash Chandra Nayak, presently working as Deputy

W;/\ Director of Mines (I/C), Jajpur Circle, At./P.Q./Dist.- Jajpur,

do hereby solemnly affirm and state as follows:-

PRADIPTA KUMAR MOHANT)
Notary, Cuttack Town
Regd.No-ON-04/ 1995




1. That, I am the Opposite Party No.06 in the present
Original Application and authorized by the Collector & D.M,
Jajpur, Opposite Party No.2 to file the affidavit in the present
- case on behalf of self and Opposite Party No.2. I have gone
through the OriginalApplication and understood the contents

thereof. I am otherwise also well acquainted with the facts of

the present case.

2. That, the Applicant has filed the Original Applications
bearing O.A. No.43/2023/EZ before this Hon’ble‘ Tribunal
with the following prayers:-

"I. To permdnently restfain the private Respondent
in using of machine and direct the DM, Jajpur to
recover the environment compensation  for
excess ‘and illegal sand mining as assessed by
the committee.

II.  Direct the Respondent auwhorities to initiate
Criminal Proceedings against Pvt. Respondent
and to take appropriate action including
suspension or revocation of environment
clearancé letter and consent to operate order for
violation of the Environment Norms and
conditions imposed for sand mining.

III.  Fix the accountability | of +  Government

\&\ Respondents for lapses on their part for their

PRADIPTA KUMAR MOMANTY
~uttack Towh

otary, Cutlack QWi

:ead No-ON-04/ 1995

7“;1444 fé‘



inaction in enforcing the laws regulating the
sand mining.

IV.  Direct the State Respondents to seize the
Excavators used for Sand Mining in SANLA-II
Sand Quar}y in violation of sand mining
guidelines and EC conditions.

V. Direct the state respondents to mamé GPS
Tracking of Vehicles and E-Transit Pass
Mandatory for Sand Mining Operation.”

It is stated that another Original Application bearing

O.A. No.47/23/EZ being the similar issue and both the
matters were taken together by this Hon'ble Tribunal for
hearing. |

3. That, the Original Applications ie. O.A.
No.43/2023/EZ and O.A. No.47/2023/EZ were disposedv of

by this Hon'ble NGT vide judgment dated 29.08.2023 with

b

the following direction:-
" XXXX

575 A fo the Respondent No.2, District Collector,
Jajpur and Respbndent No.6, Deputy Director of
Mines, Jajpur- Circle, Jajpur, to carry out a fresh
inspection of the site in question along with the Senior
Scientist of the Odisha State Pollution Control Board,

\

and ascertain as to wﬁtether the excess sand has been

PRADIPTA KUMAR MOHANY,
Notary, Cuttack Towp

QAOR

Regd.No-ON-04/1995



4.

extracted by the Project Proponent/Lease Holder
(Respondent No.9), in excess of what is permitted in
the Environmental Clearance granted by the SEIAA,
Odisha, and in case violations are found, the

concerned authorities shall proceed to determine the

Environmental Compensation against the Respondent

No.9 as well as suggest other remedial measures to
mitigate the same. Compliance Report should be filed
on affidavit by the District Collector, Jajpur, before the
Registrar, Nati’onal Green Tribunal, Eastern Bench,
Kolkata, latest by 31s December, 2023.

X xx 3. ™

That, in compliance to the above directions of this

Hon'ble Tribunal, a joint field visit was conducted on

24.11.2023 and Inspection Report dated 30.11.2023 along

with its corrigendum dated 30.09.2024 and all the relevant

documents were filed before this Hon'ble Tribunal through

Show Cause Affidavit by the Respondent No.2 i.e. District

Report derived from the joint field visit, it was not possible to

Collector, Jajpur on 24.10.2024.

It is humbly submitted that as per the Inspection

~ ascertain excess mining (if anything has been done by the

lease holder in past) as far as surface expression is concerned

|

PRADIPTA KUMAR MOHANT
Notary, Cuttack Town
Regd.No-ON-04/1995

—
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since the field visit was conducted in the post monsoon
period and the entire source was covered with sand.

5 That, it is res‘pectfully submitted that, in the aforesaid
- Joint Inspection conducted on 24.11.2023, the exact amount
of extracted sand / or excess mining done by the Project
Proponent/Lease Holder‘ (Respondent No.9), if aﬁy in the
~ relevant period, could not be ascertained. Therefore, the State
Respondents decided to take further necessary steps to
ascertain the alleged excess mining, if any, done by the
Project Proponent/Lease Holder (Respondent 1;10.9) in excess
~of what is permitted in the Environmental Clearance granted
by the SEIAA, Odisha. The various steps have been taken to
ascertain the alleged excess mining.

-6. That, VariousA documenté;'y verification, necessary
information was sought from the concerned authorities i.e.
Tahasildar, Vyasanagar, Regional Transport Officer, Jajpur,
Inspectors-in-Charge, Korei, Jajpur Road, Panikoili, to

provide any documentary evidence, if available at their end

which may be helpful to ascertain illegal or excess extraction

~ of sand by the lessee during the alleged period from Sanla-II

PRADIPTA KUMAR MOHANT\
Notary, Cuttack Town
Reqd.No-ON-04/1995

\ . S
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- Sand Quarry. Similarly, the Chief Executive, Odisha Space
Application Centre (ORSAC), Bhubaneswar was requested to
suggest any satellite imagery study method and / or any other
possible way to ascertain if there is any excess sand mining
- done by the lease holder during the period in question.
T That, the ORSAC, Bhubaneswar has intimated vide
Letter No.556 Dated 11.02.2025 in reply to this ofﬁce Letter
~ No.667 dated 03.02.2025 that the volume of sand mine may
be determined after carrying out detail study using stereo pair
satellite imageries of two dates i.e. prior to mining and post
mining before onelset of monsoons. Further\, the ORSAC
“requested to provide the exact dates and period of satellite
data required or any other supporting data for facilitating the
study. In addition to this ORSAC has already mentioned if
| .the stereo imagery df the period is not available from the
empaneled vendors of ISRO, the above study could not be
carried out. \

Further, after discussion with the Shri Anil Kumar

Kanungo, Scientist, ORSAC, it is learnt that, stereo pair

satellite imageries for Sand quarry Sanla — II is available for

PRADIPTA%MAH MOHANT)

Motary, Cuttack Town
Regd.No-ON-04/1995




29" Nov 2022 and 12" June 2023 and the imageries can be
~ procured from ISRO empaneled vendors. Accordingly, the
ORSAC intimated the same and sought for confirmation to
the O/o the Deputy Director of Mines, Jajpur Circie, Jajpur
regarding procuremént of the stereo pair satelli:[e imageries of
the dates 29" Nov 2022 and 12" June 2023 vide Letter No.
1024/17.03.2024.

Copy of the Letter No 556 Dated 11.02.2025 & Letter

| .No. 1024/17.03.2024 are annexed herewith at Annexure A/6

Series.

8. That, the ORSAC, Bhubaneswar is i\ntimated vide
Letter No.1704, dated 21.03.2025 in reply to the Letter No.
| 1024/17.03.2024 of ORSAC that, satellite imageries were
required for the months of Nov 2022 and April 2023
~ considering one set of monsoons as per their letter. However,.
the satellite imagery of 12" June 2023 may not be useful as
the joint committee in pursuant to the order of Hon’ble NGT,
EZ, Kolkata in O.A. No 43/2023/EZ during their field visit
on 18" May 2023 has observed that, most part of the lease

area was submerged in water which implies monsoon has

b

PRADIPTA KUMAR MOHART\

notary, Cuttack Town
Regd.No-ON-04/ 1995
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 vide this office Letter No.2090.

already been arrived by 18" may 2023 and though the

satellite imagery for 29" Nov 2022 is available, it is of no use

~ without the 2™ pair.of satellite imagery prior to arrival of

Mmonsoon as per requirement.

However, the ORSAC is intimated that, the
Orthophoto of drone Survey for the date 8" Apr 2023 is
available in the replenishment study report for the period
2023-24. So, the ORSAC was sought for clarification
whether the extraction of sand can be estimated by using.
stereo satellite imagery of the date 29" Nov 2022 and Ortho
image (Drone survey) of 8" Apr 2023 i.e. two sets of images
in one set of monsoons.

Copy of the Letter No.1764 dated 21.03.2025 is

annexed herewith as Annexure-B/6.

9. That, thereafter, after discussion with Shri Anil Kumar

- Kanungo, Scientist, ORSAC, the Raw-Data of Drone Survey

dated 8" April 2023 used in the replenishment study report

for the study period 2023-24 is supplied vide this office

\

Letter No.1929, Dt.03.04.2025 and further on 08.04.2025

PRADIPTA KUI& MORANT
Kotary, Cuttack Towd
Regd.NO-ON-04/1995



Copy of the Letter No.1929 dated 03.04.2025 and 2090

dated 08.04.2025 are annexed herewith and marked as

Annexure-C/6 series.

10.  That, as per the discussion with Shri Anil Kumar
Kanungo, Scientist, 'ORSAC on 16.04.2025, the original
Mining Plan of Sanla-II Sand Quarry is submitted to the

- ORSAC for necessary action.

Copy of the Letter No.2239 dated 17.04.2025 is

annexed herewith and marked as Annexure-D/6.

11. That, as a part of documentary verification, the
Tahasidar, Vyasanagar, Regional TranSport Officer, Jajpur
and Inspectors In-Charge, Kerei PS, Jajpur ‘Road PS and
- Panikoili PS were once again requested on 17.04.2025 vide
this office Letter No.2261, 2256 & 2250 respectively to
provide any documentary evidence, if available at their end
- ‘which may be helpful to ascertain illegal or excess extraction
of sand by the lessee during the alleged period from Sanla-II

Sand Quarry.

PRADIPTA KUMAR MOHANT\

Notary, Cuttack Town

1/1998
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\

Copy of the Letters No.2261, 2256 & 2250,
Dt.17.04.2025 i1s annexed herewith and marked as

Annexure-E/6 Series.

- 12. That, as per the discussion with Shri Anil Kumar
Kanungo, Scientist, ORSAC, additional data w.r.t Sanla-II
Sand Quarry is provided to ORSAC on 19.04.2025 vide this

office Letter No.2333 for further course of acti(\)n.

Copy of the Letter No.2333 dated 19.04.2025 is

annexed herewith and marked as Annexure-F/6.

- 13.  That, in reply to this office Letter No.2250 dated
17.04.2025, the Inspector- in-Charge (s), Korei PS, Panikoili
PS, and Jajpur Road PS .vide their DR
No.1396/PS/Dt.21 .04.2025, 671/PS/Dt.21.04.2025  and
- No.1359/PS/Dt.21.04.2025 respectively replied that, no case

has been detected or registered for illegal extraction and

transportation of sand from Baitarani River Sand Quarry

~ Sanla-II under VyasanagarTahasil of Jajpur district during the

alleged period.

\ /LT
PRADIPTA KUMAR MOHANT.

Notary, Cuttack Town
Reqd.Nu-Of"é-O‘}/WQS



Copy of the Letters No. 1396/PS/Dt.21.04.2025,
671/PS/Dt.21.04.2025 & 1359/PS/Dt. 21.04.2025 are

annexed herewith and marked as Annexure-G/6 Series.

14. That, in reply to this office Letter No. 2256 dated
- 17.04.2025 regarding information on any case detected or
registered for unauthorized transportation of sand from Sanla-
II Baitarani River Sand Quarry during the alleged period, fhe
Regional Transport'Ofﬁcer, Jajpur intimated \Vide his Letter
' No.520 Dt.22.04.2025 that during the said period,
overloading vehicles were detected and penalty was imposed
but they are unable toi say whether those vehicles were
Vtransporting sand un'authorizedlyw from the concerned lease

hold area or not.

Copy of the Letter No.520 dated 22.04.2025 is

annexed herewith and marked as Annexure- H/6.

15. That, in reply to this office Letter No.2261 Dated
17.04.2025 regarding verification of documents of Sanla-II

* Baitarani River Sand Quarry during the alleged period, the

Tahasildar, Vyasanagar in his Letter No0.2403 dated
| &\ .
PRADIPTA KUMAR MOHANTY

Notary, Cuttack Town
Regd.No-ON-0 4/1995




24.04.2025 replied that, the case record of Sanla-II Baitarani
River Sand Quarry has been transferred to this office and no
other document is available in his office related to the said

matter.

Copy of the Letter No0.2403 dated 24.04.2025 is

- -annexed herewith and marked as Annexure-1/6.

16. That, the Chief Executive, ORSAC vide Letter
No.1681 dated 25.04.2025 submitted the Asse\ssment Report
based on the Mining Plan and Replenishment Study Report
w.r.t Baitarani River Sand Quarry Sanla-II under Vyasanagar
Tahasil of Jajpur District which reveals that, 4767.068 Cu m
_ }of sand has been extracted from the aforesaid sand quarry
during the period November2022 to 08.04.2023 by the lease
holder, which is beyond thé permissible limit as per statutory

documents. ' )

The Assessment Report submitted by ORSAC reveals

that, the volume of extraction of SANLA -II Baitarani river

sand quarry has been estimated by using Global Mapper

* software by taking Drone Image DTM (08.04&2023) and RL
J

PRADIPTA KUMAR MOHANT\

Notary, Cuttack fown
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Height 30 meter of previous mining plan Surveyed on
17.02.2020.Calculation of over extraction was doneby taking
R.L height from mining plan as base year DEM (Digital
- Elevation Model) and drone image DTM prepared by Areal
Constructions and Geo-India Services as study area. Satellite
image of the year 2022 that is available in ORSAC shows
- that no activity has been done this area so base year height
was taken from the existing Mining Plan. Accordingly, the
volume of extraction from the year Nov-2022 to Dréne
Survey DEM on 08.04.2023 was calculated to be 4767.068

- Cum.

It is pertinent to mention here that due to availability of

Ortho Image (Drone Survey) of dated 08.04.2023, an attempt}

.was made to assess tﬁe volume of: éxtraction of sand from the
subject sand quarry.

Copy of the Letter No. 1681 dated 25,04.2025 along

with the Assessment Report is annexed herewith and marked

as Annexure-J/6.

17. That, as the extraction was beyond the permissible

- limit, the lessee Sri Anand Chandra MohaKty, Baitarani River

PRADIPTA KUMAR MOHANT

Notary, Cuttack Town

LN~ AN (AIOOE
Reqd.No-ON-04/1995



- Sand Quarry Sanla-II under Vyasanagar Tahasil of Jajpur
District has been issued a Show-Cause Notice vide this office
Letter No.2555, Dt.25.04.2025 as to why an amount of
Rs.18,40,740/- shall not be imposed on him for extraction of

- 4767.068 Cu m of sand from the said quarry.

Copy of the Letter No.2555 dated 25.04.2025 is

annexed herewith and marked as Annexure-K/6.

18. That, the Regional Officer, SPCB, Kalinganagar has
been requested vide this office Letter No.2559,
Dt.25.04.2025 to calculate the Environmental'Compensation
- against the extracted quantity of 4767.068 Cu m of sand and

impose the same on the lessee.

Copy of the Letter No0.2559 dated 25.04.2025 is

| .annexed herewith and marked as Annexure-L/6.

19. That, in reply to the Show-Cause Notice No.2555
dated 25.04.2025, the lessee submitted an application on
28.04.2025 wherein he has requested to provide him with an
opportunity of hearing with supportive documents for final

submission of his views to the show-cause notice.
M
PRADIPTA KUMAR MOHANTY

Notary, Cuttack Town
Reqd.No-0ON-N4/1995
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Copy of the Reply of the Lessee dated 28.0»4.2025 is.

- annexed herewith and marked as Annexure-M/6.

20. That the answering deponent craves leave of this

Hon’ble Tribunal and reserves the right to file further

affidavit.

21. That the facts stated in this affidavit are true to the best

of my knowledge and based on records.

- Identified by : (97"’4“4 f\/ﬁ}j\

XX\&; " DEPONENT DHRT /02025
= Deputy Director of Mines I/(

Adyocate | Jajpur Circle, Jajpur

CERTIFICATE

Certificate that due to non availability of cartridge
papers, white papers are used.
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— K- ANRNEXURE - 'f/g Soru
ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Department of Science & Technology, Govt. of Odisha

ORSAC/PR/1263/2025/ 554 Di- H)?. ?M5

To

The Deputy Director of Mines(1/C)
Office of the Deputy Director of Mines
Jajpur Circle, Jajpur

Sub: M. A No. 37 of 2024 (Arising out of O.A No. 43/2023/E7), filed by Pradeep
Kumar Dhal & M.A No. 34 of 2024 (Arsing out of O.A No. 47/2023/EZ), filed by
Rabindra Ghadei — Vrs — State of Odisha — regarding.

Ref: Letter No. 667 Dt. 03.02.2025.

Sir,
With reference to the subject cited above and letter under reference, it is to inform
you that volume of sand mined in the particular Sand Quarry at Sanla -11 under Vyasnagar
Tahasil of Jajpur district may be determined after carrying out a detailed study, using
Stereo pair satellite imageries of two dates i.e prior to mining and post mining before the
monsoons. ORSAC will place an inquires to empanelled vendors. However you arc
requested to provide the exact dates and period of satellite date required (period of prior
to mining, post mining and mining plan report) or any other supporting data for
facilitating the study. Vendors of IN-SPACe, ISRO, Govt. of India will be asked
regarding the availability of Stereo imageries of the above two dates for conducting the
study. Once the data will be available, ORSAC will confirm to Deputy Director of Mines
regarding the availability of data and it’s cost for the necessary budgetary allocation by
Deputy Director of Mines, Jajpur. After receiving the approval, ORSAC will procure
Stereo data for processing the same to determine the volume of extracted sand for the said
period.

If the Stereo imageries for the period will not be available from the empanelled
vendors of ISRO, Govt. of India, the above study will not be carried out by ORSAC.

This is for your kind information and necessary action.

Yours faithfully,

C,uco‘*’jﬁ’___‘

SCIENTIST-D

Plot No. 45/48(P), Jayadev Vihar, Near Gopabandhu Academy of Administration, Unit-16, Bhubaneswar - 751023, Qdisha, India
Tel : +91 674 2303625, Email: orsac2012@gmail.com / orsac.od@nic.in, Website : http://www.orsac.gov.in
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ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Department of Science & Technology, Gowt. of Odigha

Al

v/ ‘
ORSAC/PR/1263/2025 1.014' / 1)1-/7/,4/125_\’\

AN

lo,
The Deputy Director Mines
Jajpur circle
~Jajpur

Sub:- Regarding availability of Stereo Satellite imagery of Sanla-1l and a
extracted from Sanla-I1

ssessment of sand
Ref: - your office letter no 1094/MM., Jajpur/date 28 02 2025

Sir,
With reference o the subject cited above and letter under reference the Stereo satellite
imagery for Sand Quarry at Sanla- 11 is available for 29" Nov 2022 and 12" June 2023.Th
data is to be procured from INSPACe empanelled vendors of ISRO. Hence a line of
confirmation in this regard may pleasc

¢
be sent to ORSAC for procurement of the same.
Further it is to inform you that the time requirement for assessment of volume of sand
excavated will be atleast 30-40 days after the procurement of satellite data.

This is for your kind information and necessary action.

Thanking you.

Yours faithfully

Ry 5 5 ™
A\\ N\ 7

TTES SCIENTIST-D

Hour Circle,Jainy’

PotNo 4548(P: Javadev Vihar. Near Gopavandhy Academy of Admin stzsan
Te ( )

A o urit-16. Bhubaneswar - 751023, Nclisha. Inctia
TG/ 2303625 Emair arsac2( 1 Aggimal com . ursa:

Nebsite : ntin iwww. ol SaL.Gov.n




GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

Letter No. 1‘7’0‘1 /MM, Jajpur/ Date @‘ '03 i 9:‘59‘/
To

The Chief Executive,
Orissa Space Application Center (ORSAC), Odisha.

Sub: M. A No. 37 of 2024 (Arising 0u$ 0|f'().A No. 4,13/2023/EZ), filed by Pradeep Kumar
Dhal & M.A No. 34 of 2024 (Arising outof O.A No. 47/2023/EZ), filed by Rabindra
Ghadei - Vrs — State of Odisha — regarding.

Ref: (1) Your Good Office Letter No. ORSAC/PR/1024/Dt.17.03.2025.
(2) This office Letter N.1094 dated 28.02.2025.

Sir, ‘

With reference to the subject cited above and this office letter No. 1094 dated 28.02.2025
cited above, I am to bring to your kind notice that, stereo pair satellite imageries were required
for November 2022 and April 2023 to determine volume of sand mined in the Sanla - 1] sand
quarry. However, as per your good office Letter No. ORSAC/PR/1024/Dt.17.03.2025. it is
learned that, stereo satellite imagery for sand quarry Sanla-II is available for the dates 29"
November 2022 and 12" June 2023.

In this regard, I am to state that, the satellite imagery of 12" June 2023 may not be useful
as joint committee during their field visit on 18t May 2023 in pursuant to the order of Hon’ble
NGT. EZ. Kolkata in O.A No0.43/2023/EZ had observed that. most part of the lease area was
submerged in water which implies monsoon has already been arrived by 18" May 2023. Though.
the satellite imagery for 29" November 2022 is available as per the requirement. it is of no use
without the 2" pair of satellite imagery required for April 2023,

However. this is to bring to your kind notice that. the orthophoto of drone survey for the
date 8" April 2023 is available in the replenishment study report for the study period 2023-24.

Therefore. it is requested to intimate whether the extraction of sand can be estimated by
using the stereo satellite imagery of the date'29" November 2022 and orthoimage (drone survey)
of 8" April 2023 i.c. of two sets of images. so that. procurement of satellite data can be confirmed
at this end. The orthophoto and report is attached herewith for your kind reference. Apart from
above. this office may kindly be intimated at the earliest if any other information or document is
required for the above purpose.

This if for favour of your kind information and necessary action.

Yours fgrthfully.

Encl: As above

o
\Oght;f Mines 1/@eputy Directoy(of Mines (I/C),
Jajpur Circle. Jajpur.
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Memo No. ,r}'ob . MM, Jajpur, Date.W@’ ’03 - %Qj /

Copy to Sri Anil Kumar Kanung

0, Sr. Scientist-D, Orissa Space Application Center
(ORSACQ), Odisha for kind information.

o¥

Deputy Directdr Mines (1/C),
|
|

Jajpur Circle, Jajpur

irector of Mines V/€

rirele. daint.

Neputy D

T 1 DR,



GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

E - mail: ddmjajpurmm@gov.in

Letter No. / ‘T 24 /MM, Jajpur/ Date 03 -04- 202 5
To

The Chief Executive,
Orissa Space Application Center (ORSAC), Odisha.

Sub: Submission of Raw data of Drone Survey for the date 8™ April 2023 used for
replenishment study with respect to Sanla — II sand quarry, Jajpur district.

Ref: (1) M. ANo. 37 of 2024 (Arising out of O.A No. 43/2023/EZ), filed by Pradeep
Kumar Dhal & M.A No. 34 of 2024 (Arising out of O.A No. 47/2023/EZ),

(2) This office Letter No.1704 dated 21.03.2025.
Sir,

With reference to the subject and as per the telephonic conversation with Sri Anil
Kumar Kanungo, Scientist, ORSAC, 1 am submitting herewith the Raw Data of Drone
Survey for the date 8™ April 2023used in the replenishment study report for the study period
2023-24 for further action at your end.

N.B: I do hereby authorise Sri Satyaranjan Mohanty, RQP/OD/058/2016, M/s
Foramin Consultancy Services to submit the Raw Data of Drone Survey for the date 8" April
2023at ORSAC, Bhubaneswar.

Yours faithfully,
b P

%
‘R/Iines (O,
jpur.

Jajpur Circle,

Memo No. [930 , M.M, Jajpur, Date. 0 3-04-2025,
Copy toSri Satyaranjan Mohanty, RQP/OD/058/2016, M/s Foramin
Consultancy Services with a request to submit the above data at C;QSAC, Bhubaneswar

immediately and report to the undersigned.

Deputy Directo
Jajpur Circle, Jajpur.
Memo No, /4 Z! » MM, Jajpur, Date. 93 -04-2925/

Co submitted to Anj mar Kanungo, Scientist, ORSAG for
py Ry Té‘&xé@ g L

information and necessary
TRV®

Deputy Director
Jajpur Circle, Jajpur.
Jeputy Director of Mines {/C
Jajpur Circle,Jajpur



GOVERNMENT OF ODISHA ’
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

E- mail: ddmjajpur mm@gov.in

Letter No. @qu /MM, Jajpur/ Date 000 ! 04 - %Qﬁ’

To

The Chief Executive,
Orissa Space Application Center (ORSACQ), Odisha.

Sub: Regarding supply of Raw Drone Data of Sanla — Il sand quarry, Jajpur district
for the date 8th April 2023 used for replenishment study.

Ref: (1) Your good office Letter No 1313, dated 07.04.2025.
(2) M. ANo. 37 of 2024 (Arising out of O.A No. 43/2023/EZ), filed by Pradeep
Kumar Dhal & M.A No. 34 of 2024 (Arising out of O.A No. 47/2023/E7),
(3) This office Letter No.1704 dated 21 :03.2025 & 1929 dated 03.04.2025

Sir,
With reference to the subject and your letter under reference, | am submitting herewith
Raw Drone Data of Sanla - II sand quarry, Jajpur district for the date 8t April 2023 used for
replenishment study report for further action at your end which are as follows.
1. ECP and GCP Raw data.
2. Ortho Image Data (TIF File)
3. Contour File (Shp File)

N.B: I do hereby authorise Sri Satyaranjan Mohanty, RQP/OD/058/2016, M/s Foramin
Consultancy Services to submit the required Raw Drone Data for the date 8t April 2023 at
ORSAC, Bhubaneswar.

Memo No. QDC” » MM, Jajpur, Date. 03 04 %Qf

Copy to Sri Satyaranjan Mohanty, RQP/OD/058/2016,
Consultancy Services with a request to submit the above data at ORSAC,[ Bhu aneswar, 5
immediately and report to the undersigned.

Deputy Director ines (I/C),
Jajpur Circle, Jajpur.
Memo No. Q@O’Q » M.M, Jajpur, Date. 08 ¥ (94 'QOO%//
Copy submitted to i
information and necessary ?Wo




GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

E - mail: ddmjajpur.mm@gov.in

Letter No. ©93Q /MM, Jajpur/ Date._ ¥ - Oh- Q094"

From

Deputy Director of Mines,
Jajpur Circle, Jajpur.

To

The Chief Executive,
ORSAC, Odisha, Bhubaneswar.

Sub:  Submission of original Mining Plan of Sanla-II Sand Quarry.

Ref:  M.A No. 37 of 2024 (arising out of O.A No0.43/2023/FZ). filed by Pradeep
Kumar Dhal & M.A No.34 of 2024 (arising out of O.A No0.47/2023/E7), filed
by Rabindra Ghadei-Vrs-State of Odisha & Others.

Sir,

As per the telephonic discussion held on 16.04.2025 with Anil Kumar Kanungo,
Scientist, ORSAC, I am submitting herewith the original Mining Plant of Sanla-1I Sand
Quarry under Vyasanagar Tahasil of Jajpur District for onward action at your end in
connection with M.A No. 37 of 2024 (arising out of O.A No0.43/2023/EZ), filed by
Pradeep Kumar Dhal & M.A No.34 of 2024 (arising out of O.A No.47/2023/EZ), filed
by Rabindra Ghadei-Vrs-State of Odisha & Others.

Yours fgithfully,

Encl: The Original Mining Plan.

Deputy Directqkbf Mines (1/C).
Jajpur C/ircle. Jajpur.

Memo No. 9940 . MM, Jajpur, Date. '} - 04 - Qé__/
Copy submitted to Sri Anil Kumar Kanungo, Scientist, QRSAC. Odjsha,
Bhubaneswar for kind infor{n@é&ﬁ gnod necessary action. )‘ of o
00? a . 4 *‘03\. o 8
. Y Deputy Director\of Mines (1/C),

r of Mines 1/C Jajpur Circle, Jajpur.
JafpykBircle, Jajpur



AMNEXORE ~£ /4 ' enay’

Reminder
-
i GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR
. E-mail:ddmjgjpur mm@gov.in

Letter No. 995/ /MM, Jajpur/ Date  'F - Oh- 2095
To T

Tahasildar, Vyasanagar

District - Jajpur.
Ref: This office Letter No. 672/MM, Jajpur/Date 03.02.2025
Sub: M. A No.37 of 2024 (arising out of O.A No0.43/2023/EZ), filed by Pradeep

Kumar Dhal & M.A No.34 of 2024 (arising out of O.A No0.47/2023/EZ),

filed by Rabindra Ghadei -Vrs- State of Odisha-regarding.
Sir,

In inviting a kind reference to the subject cited above, I am to intimate you
that, as per judgement dated 25.08.2023 of the Hon’ble NGT vide O.A No0.43/2023/EZ &
O.A No.47/2023/EZ in the matter of Pradeep Kumar Dhal Vrs State of Odisha & others
and Rabindra Ghadei Vrs State of Odisha & others, a joint field visit was conducted on
24.11.2023 w.r.t Baitarani River Sand Quarry at Sanla-II under Vyasanagar Tahasil of
Jajpur district to ascertain excess mining, if any done by the lease holder. During joint
enquiry, it was not possible to ascertain the excess sand any done by the lease holder as
the field visit was conducted in the post monsoon period and the source was covered with
sand. The inspection report was filed before the Hon’ble NGT on behalf of Respondent
No.2 i.e. Collector, Jajpur. This matter was listed before the Hon’ble NGT on 21.01.2025.
The Hon’ble NGT after reading the observation. showed his displeasure with respect to
the conduct of the State missionaries and also raised question as to why proper verification
for excess sand mining has not been done. as directed by judgment dated 25.08.2023 with
a direction to conduct proper inspection (including documentary verification, digital
survey and all other possible methods) to ascertain excess sand mining done by the lease
holder, if any, as soon as possible. The matter is again listed on 01.05.2025.

In view of the above averments, it is once again requested to verify the
documents during the above-mentioned period i.e. between November 2022 and April 2023
available in your establishment with respect to the source for the above purpose. In addition
to this, you are requested to sug‘gss't\gnﬁsﬂﬁe? possible way to ascertain if there is any
excess sand mining doxﬁ,\bj}ahéq

Encl: As above

MARRE
'eputy Director of Mines I/C  Deputy Direct§ 6 Mines (1/C),

Jainur Circle,Jajpus Jajpur Circle, Jajpur




—~

= ) * - 5
Memo No. @QGQ /MM, Jajpur/ Date 1(} " OA ’ Q‘Oﬂb . '

Copy to the Mining Officer, Jajpur district for information & necessary folow up action,

Jajpur Ci
Memo No. QQGB /MM, Jajpur/ Date 1'} 04 @Dﬁj
Copy submitted to the Regional Officer, SPCB, Kalinganagar / ADM, Kalinganagar for kind
information.

&t
Deputy Directdy ot Mines (I/C),
Jajpur Circle Jajpur
Memo No. 9964 /MM, Jajpur/ Date_ "t Oh- 9094
Copy submitted to the ADM (Revenue), Jajpur district for kind informatio /
g
W
Deputy Direc Mines (1/C),
r Jajpur C1rc e, Jajpur
Memo No. QQ €4 /MM, Jajpur/ Date I} -0 %35

Copy submitted to the Collector & District Magistrate, Jajpur for favour of kind informzﬂon.

»
(&

\
Deputy Director ¢l Mines (I/C),
Jajpur Circle, Jajpur




Reminder

GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
' JAJPUR CIRCLE, JAJPUR

E - mail: ddmjajpur.mm@gov.in

Letter No. 925¢ /MM, Jajpur/ Date_ \F-O4 - 2095
To ,
Regional Trasport Officer, Jajpur.
Ref: This office Letter No. 683/MM. Jajpur/Date 03.02.2025
Sub: M. A No.37 of 2024 (arising out of O.A No.43/2023/EZ), filed by Pradeep

Kumar Dhal & M.A No.34 of 2024 (arising out of O.A No.47/2023/EZ),
filed by Rabindra Ghadei -Vrs- State of Odisha-regarding.

Sir,

In inviting a kind reference to the subject cited above, I am to intimate you
that, as per judgement dated 25.08.2023 of the Hon’ble NGT vide O.A No0.43/2023/EZ &
0O.A No0.47/2023/EZ in the matter of Pradeep Kumar Dhal Vrs State of Odisha & others
and Rabindra Ghadei Vrs State of Odisha & others, a joint field visit was conducted on
24.11.2023 w.r.t Baitarani River Sand Quarry at Sanla-IT under Vyasanagar Tahasil of
Jajpur district to ascertain excess mining, if any done by the lease holder. During joint
enquiry, it was not possible to ascertain the excess sand any done by the lease holder as
the field visit was conducted in the post monsoon period and the source was covered with
sand. The inspection report was filed before the Hon’ble NGT on behalf of Respondent
No.2 i.e. Collector, Jajpur. This matter was listed before the Hon’ble NGT on 21.01.2025.
The Hon’ble NGT after reading the observation. showed his displeasure with respect to
the conduct of the State missionaries and also raised question as to why proper verification
for excess sand mining has not been done. as directed by judgment dated 25.08.2023 with
a direction to conduct proper inspection (including documentary verification, digital
survey and all other possible methods) to ascertain excess sand mining done by the lease
holder, if any, as soon as possible. The matter is again listed on 01.05.2025.

In view of the above averments, it is once again requested to provide

information on any case detected or registered for unauthorised transportation of sand from
the source during that period i.&)between November 2022 and April 2023 for the above

A‘
purpose. Pf < €2

Yours fajthfully

N
¢
O

Encl: As above
QU



Memo No. ngrq’ /MM, Jajpur/ Date Vil Ok QDQ5

Copy to the Mining Officer, Jajpur district for information & necessary foljow up action. ;
Ud
v
\]
. \3
Deputy Dire Mines (1/C),
Jajpur Circle/Jajpur
H-o ogas

Copy to the Tahasildar., Vyasanagar // Regional Officer. SPCB, Kalinganagar // ADM.
Kalinganagar for kind information.

Memo No. 996 8 /MM, Jajpur/ Date

Deputy Director| off Mines (1/C),
0 ajpur Circle, Jajpur
Memo No. Qg?b { /MM, Jajpur/ Date ,l‘i 4- Qﬂﬁfi

Copy submitted to the ADM (Revenue), Jajpur district for kind information.

Deputy Director
a]pur Clrcle Ia)lpur

Memo No. QQW /MM, Jajpur/ Date ’7—

Copy submitted to the Collector & District Magistrate, Jajpur for favour of kjnd information.

Deputy Director §f/Mines (1/C),
Jajpur Circle, Jajpur

Deputy tor of Mines I/C
Jaipur Circle,Jajpur



Reminder

"‘\

: GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR
E - mail: ddmjajpur.mm@gov.in
Letter No. Qﬁb'p /MM, Jajpur/ Date 1} - 04 - Q()Qbr
To
Inspector-in-Charge, Korei PS
Inspector-in-Charge, Jajpur Road PS
Inspector-in-Charge, Panikoil
Ref: - This office Letter No. 677/MM, Jajpur/Date 03.02.2025
Sub: M. A No.37 of 2024 (arising out of O.A No0.43/2023/EZ), filed by Pradeep
Kumar Dhal & M.A No.34 of 2024 (arising out of O.A No.47/2023/E2),
filed by Rabindra Ghadei -Vrs- State of Odisha-regarding.

Sir,

x In inviting a kind reference to the subject cited above, I am to intimate you
that, as'per jidgement dated 25.08.2023 of the Hon’ble NGT vide O.A N0.43/2023/E7 &
O.A No0.47/2023/EZ in the matter of Pradeep Kumar Dhal Vrs State of Odisha & others
and Rabindra Ghadei Vrs State of Odisha & others. a joint ficld visit was conducted on
24.11.2023 w.r.t Baitarani River Sand Quarry at Sanla-Il under Vyasanagar Tahasil of
Jajpur district to ascertain excess mining. if any done by the lease holder. During joint
enquiry, it was not possible to ascertain the excess sand any done by the lease holder as
the field \}isig was conducted in the post monsoon period and the source was covered with
sand. The inspection report was filed before the Hon’ble NGT on behalf of Respondent
No.2 i.e. Collector, Jajpur. This matter was listed before the Hon’ble NGT on 21.01.2025.
The Hon’ble NGT after reading the observation, showed his displeasure with respect to
the conduct of the State missionaries and also raised question as to why proper verification
for excess sand mining has not been done, as directed by judgment dated 25.08.2023 with
a direction to conduct proper inspection (including documentary verification, digital
survey and all other possible methods) to ascertain excess sand mining done by the lease
holder, if any. as soon as possible. The matter is again listed on 01.05.2025.

In view of the above averments, it is once again requested to provide
information on any case detected or registered for illegal extraction of and transportation
of'sand from the source during aboyé@,nenlioncd period Noy}ember 2022 and April 2023 to
ascertain if there is any §¥¢ ST§an mining done by the lease holder.

Encl: As above

u:(;“?’u‘tv ‘ . faine
sinut Gircle.Jain




>
i
— ’

/MM, Jajpur/ Date 'rl 04 9ﬂQ5' @

Copy submitted to the Superintendent of Police, Jajpur for kind informatign & necessary action.

0" »

Memo No. @Qér/

Deputy Direét f}\/lmes (I/C),

, Ja Circle, Ja ur
Memo No. 'QQ& Q JP 5 Jp

Copy to the Mining Offi

/MM, Jajpur/ Date

cer, Jajpur district for information & necessary fol

\
Deputy Directo f Mines (I/C),
. Jaqur Circle Jajpur
Memo No. 9953 /MM, Jajpur/ Date__ |} - Of -~ 984"
Copy to the Tahasildar, Vyasanagar // Regional Officer, SPCB, Kalinganagar // ADM,
Kalinganagar for kind information.

" ajpur Cirgl Jajpur
Memo No. Qgﬁ 4 /MM, Jajpur/ Date "ﬁ‘ ~04~ éﬂQJ’J

Copy submitted to the ADM (Revenue), Jajpur district for kind information

Deputy Directo ines (I/C),
P Jaqur Circle Jz}jpur
Memo No. 2955 éﬂﬁﬁ

/MM, Jajpur/ Date )7}~ 04~
Copy submitted to the Collector & District Magistrate, Jajpur for favour of Iy

nd informz:t)izm.
P

2aputy Director of Mines I/C
aipur Circle,Jajpus



GOVERNMENT OF ODISHA

OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR

E- mail: ddmjajpunmm@gov.in

Letter No. 2333 /MM, Jajpur/ Date_ |Q - 04 - 909 4"
To

The Chief Executive,

Orissa Space Application Center (ORSAC), Odisha,

Sub:  Submission of additio

district.

Ref: (1) M. A No. 37 of
Kumar Dhal &

(2) This office Letter No. | 704 dated 21.0

dated 08.04.2025

action at your end.

N.B: 1 do hereby authorise Sri Sat

Consultancy Services to submit the DTM, DSM, Ortho and
- Il sand quarry at ORSAC, Bhubaneswar.

Memo NO.&B_‘B_L\

Copy to Sri Satyaranjan Mohanty, RQP/OD/OSS/ZT)I_& M/s Forami
Services with a request to submit the above da

report to the undersigned.

Jep

Jajpur

2024 (Arising out of O.A No. 43/2023/EZ). filed by Pradeep
M.A No. 34 0f 2024 (Arising out of O.A No. 47/2023/E7).
3.2025, 1929 dated 03.04.2025 & 2090

yaranjan Mohanty, RQP/OD/058/201 6, M/s Foramin
Contour data with respect to Sanla

Deputy Direc M}nes (I/C),
. Jajpur Circle, Jajpur.
. M.M. Jajpur. Date, 9 - D4 " 2025 /

ta at ORSAC, Bhubaneswar i

Deputy Director ines (I/C),
. Jajpur Circle, Jajpur,
MM, Jajiar Dare. 19-04-20 4

hi Kumazg(anuﬁgo. Scientist, ORSAC for information and
0 e

uty\Rixector of N\_'mays \/C
Jajpur GircleJajpu’

Deputy Director ines (I/C).
Jajpur Circle, Jajpur.



To

Ref:-

Sub:-

Sir,

Baitarani River Sand Quarry at Sanla-II under Vyasana

-0 -

The Deputy Director of Mines (I/C),
Jajpur Circle, Jajpur.

Letter No.2250/MM, Jajpur, Dtd.17.04.2025.

Arnexors 4/h GedS

Submission of information on M.A No.37 of 2024 (arising out of O.A
No.43/2023/EZ), filed by Pradeep Kumar Dhal & M.A No.34 of 2024 (arising out of

O.A No.47/2023/EZ), filed by Rabindra Ghadei-Vrs- State of Odisha-

regarding.

In inviting a kind reference to the subject cited above, I am to state that no case has
been detected or registered for illegal extraction of and transportation of sand from the

the period November 2022 and April 2023.

This is for kind information.

No. 13a6lpe
TR e 205

Neputy Divector of Mines I/C
Jaipur Circle,Jajput

gar Tahasil of Jajpur district during

Yours faithfully,

W - 2/,
IIC, Ko

2 »
17 S?L/




) e
"X - W
To

The Deputy Director of Mines (I/C)
Jajpur Circle, Jajpur
Ref: Letter No. 2250/MM, Jajpur Dt. 17.04.2025

Sub:  Submission of information on M.A No. 37 of 2024( arising out of O.A No.
43/2023/EZ), filed by Pradeep Kumar Dhal & M. A No. 34 of 2024( arising out of
O.A No. 47/2023/EZ), filed by Rabindra Ghadei- Vrs- State of Odisha- regarding.

Sir,
With reference to the above noted cited subject, I am to state that no case
has been detected or registered for illegal extraction of and transportation of

sand from the Baitarani River Sand Quarry at Sanla-II under Vyasanagar Tahasil

of Jajpur District during the period of November 2022 and April 2023.

This is for favour of kind information.

DR ™No- CD'}\/ i Yours Faithfully

r‘-‘——‘—_—__—— re
(v 2oy [P
R CRIE

/IIC Panikoili PS

: ines |/C . '
Deputy Director of Mines I/t (¥ Scanned with OKEN Scanner

Jaipur Circle,Jajnt






To

Sub:

Ref:

Sir,

onExoRE ~H/4

E.mail:rto_jajpur@yahoo.in .

Letter No’()lO ..... / Date:- ?’204 2025

The Deputy Director of Mines,
Jajpur Circle, Jajpur.

Regarding M. No.37 of 2024 (arising out of O.A No.43/2023/E2), filed by Pradeep Kumar Dhal &
M.A No.34 of 2024 (arising out of O.A No.47/2023/EZ), filed by Rabindra Ghadei- Vrs State of
Odisha.

Your office Letter No- 2256/MM Jajpur/Date-17-04-2025.

With reference to the subject cited above and letter under reference, | am to intimate
you that during the period from November 2022 to April 2023 overloading vehicles were
detected and penalty involved by our staff, but however we are unable to say, whether these
vehicles were transporting unauthorized sand from the concerned lease holder or not.

Yours faithfully,

v— "> aaliy! 9y
Regional Transport Officer (1/C)
Lo | o Py Jajpur.
Memo No-.......cccevvveeeee. / DL 2 242@ &
Copy to the Mming Officer, Jajpur for favour of kind information.

— \‘\ z "
Regional Transport Officer } Ib‘éz
) e Jajpur.
Memo No-.... 912 J th’lA’mz'S
Copy to the Tahasildar, Vyasanagar / Regional Officer, SPCB, Kalinganagar / the ADM,
Kalinganagar for kind information
= PTANY} 5%
Regional Transport Officer (1/C)

s .
2 ) '04'?/@2} Jajpur.
Copy submitted to the ADM (Revenue), Jajpur for favour of kind information

Y— v 2almlu
Regional Transport Officer (1/C)

4
OFFICE OF THE REGIONAL TRANSPORT OFFICER, JAJPUR
i

7.0 )p?,&" Jajpur. |
Memo No-..... ; ......... ./ th ............. 4 ..... |
Copy submitted to the Collector & District Magistrate, Jajpur for favour of kind |
information. - ._ ‘

STED © TN TED™N galuylar
P 11 = Regional Transport Officer (1/C) \

cO ( Jajpur.
oW’

Deputy Director of Mines I/C
Jajpur Circle,Jajpur



EFICE E TAHASILDAR, VYASANAGAR, JA

E-mail: tah.vyasa~od@nic.in, tdrvyasanagar@gmail.com

Letter No. 4D Date.u_w_w:;’ﬂ D‘?!/f??'Yg

The Deputy Director of Mines (1/C)
Jajpur Circle, Jajpur.

To

’

Sub: Regarding verifi

cation of documents of Sanla-I1 Baitarani River
Sand Quarry.

Ref: Your letter No.2261/dt.17.04.2025.
Sir, o
With reference to the subject noted above, I am to say that the

Case Record of Sanla-II Baitarani River Sand Quarry has been

transferred to your good office vide this office letter No.3211/

dt.28.06.2023 and no other documents is available in this office related
to the said matter,

This is for your information and necessary action,

Yours faithfully,

s i
Tahaeﬂ’dgé, &%& );gar

Jeputy Director of N!ineks i/C
Jajpur Circle,Jajput




% fueeRe/e

ODISHA SPACE APPLICATIONS CENTRE (ORSAC) A\
Department of Science & Technology, Govt. of Odisha ‘J‘ :f‘

ORSAC/PR/1263/2025/ 4% | ) Dt-25] Lf/ 2"243

TO,. . . . \\QQ\

The Deputy Director of Mines (I/C)
Jajpur Circle, Jajpur
Sub- Assessment of the quantum of minor minerals excavated from Baitarani river sand
~ quarry at sanla-1I in village Sanla under Vyasanagar Tahasil of Jajpur district with
respect to M.A No.-37 of 2024 (arising out of OA n0.43/2023/EZ) filed by Pradeep
Kumar Dhal & M.A No.-34 of 2024 (arising out of OA no.47/2023/EZ) filed by
Rabindra Ghadei vrs state of Odisha & others.

Ref- Your letter No-667/MM, Jajpur/dated-03.02.2025
Sir, | |

In inviting a reference in the subject mentioned above and the letter cited under reference, please
find the assessment of the quantum of Minor Mincrals cxcavated from Baitarani river sand quarry at
sanla-II in village Sanla under Vyasanagar Tahasil of Jajpur district with respect to M.A
No.-37 of 2024 (arising out of OA n0.43/2023/EZ) filed by Pradecp Kumar Dhal & M.A
No.-34 of 2024 (arising out of OA no0.47/2023/EZ) filed by Rabindra Ghadei vrs state of
desha & others.

This is for favour of your kind information and necessary action.

Encl: 1. DIGITAL ELEVATION MAP
2. ORTHO MAP
3. Contour Map
4. Assessment Report

Yours Faithfully
£
v . o

.04 2005
Scientist-D, ORSAC

Copy to: 0
|94 51€
1). The Director of Mines & Gcolwgl & mines Dept., Govt. of Odisha for information.
G (
(RYE >

' ' Mines 1/%
Plot No. 45/48(P), Jayadev Vihar, Near Gopabandhu Académpu Jg %ﬁ;% 8, Bhubaneswar - 751023, Odisha, India
Tel : +91 674 2303625, Email: orsac2012@gmail.comorsat od @ site : http:/Awww.orsac. gov.in



VOLUME ASSESSMENT REPOT OFSALNA —II BAITARANI RIVER

SAND QUARRY OVER AN AREAOF 4.86 HA.OR 12.00 ACRES IN

VILLAGE SANLA UNDER VYASANAGAR TAHASILOFJAJPUR

DISTRICT, ODISHA

®)

1. Introduction:

Location of the Area:

area covered in the Survey of India Topo-sheet No. F45004.

SANLA-II Baitarani river sand quarry over an area of 4.86 Ha. /12 Ac. in village
Salna under VyasanagarTahasil of Jajpur district in Odisha. The mining plan was

approved on 25.06.2020 prepared by Geo Consultant Pvt.Ltd..

The Lease area is located at latitude 21°02'24.53" N to 21°02'41.68" N and longitude
86° 13'26.30"E to 86° 13'41.57" E & It is a part of Baitarani River, Sanla Mouza and the

The details of Boundary pillar coordinates are given below the table.

PO_ID DMS _LAT DMS LONG
1 21°02'26.09" N 86°13'41.57"E
2 21°02'24.53" N 86°13'39.63" E
3 21°02'26.55" N 86°13'37.11"E
4 21°02'29.37" N 86°13'34.71"E
5 21°02'31.42" N 86°13'32.63"E
6 21°02'33.53" N 86°13'30.73" E
7 21°02'34.84" N 86° 13'29.65" E
8 21°02'35.97" N 86° 13'29.06" E
9 21°02'37.20" N 86° 13'28.30" E
10 21°02'38.03" N 86°13'27.76" E
11 21°02'39.78" N 86° 13'26.76" E
12 21°02'40.49" N 86° 13'26.30" E
13 21°02'41.68" N 86° 13'28.65" E
14 21°02'35.73" N 86°13'32.42"E
15 21°02'29.57" N 86°13'37.89" E
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MAP OF SANLA -II BAITARANI RIVER SAND QUARRY SURVEYED

BY AREAL CONSTRUCTION GEO-INDIA SERVICES.
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DIGITAL ELEVATION MAP SALNA - Il SAND QUARRY ,

SALNA VILLAGE, VYASANAGAR TAHASIL OF JAJPUR DISTRICT ODISHA. +—

Legend

dtm.tif

[] sauna_enD

L
273N




%

[CREEIR
1

27230N
1

ORTHO MAP SALNA - Il SAND QUARRY ,
SALNA VILLAGE, VYASANAGAR TAHASIL OF JAJPUR DISTRICT ODISHA.
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CONTOUR MAP SALNA - Il SAND QUARRY ,

SALNA VILLAGE, VYASANAGAR TAHASIL OF JAJPUR DISTRICT ODISHA. jL
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VOLUME ASSESSMENT REPORT OF SALNA- II SAND QUARRY

OVER AN AREA OF 12.00AC/ 4.86 S8HECT IN VILLAGE SANLA
UNDER VYASANAGAR TAHASIL OF JAJPUR DISTRICT, ODISHA

The volume of extraction of SANLA -l Baitarani river sand quarry has been estimated by
using Global Mapper software by taking Drone Image DTM (08.04.2023) and RL HEIGHT
30 mtrof previous mining plan Surveyed on17.02.2020.

As discussed with Deputy Director of Jajpur, it is observed from Ortho photo on 08.04.2023
no more activity done in lease area. If we will be procured satellite image of that area it is
too much cost, So calculate over extraction volume this area taking R.L height from mining
plan as base year dem and drone image DTM prepared by Areal Constructions And Geo-
India Services as study area. Satellite image of the year 2022 that is available in ORSAC
shown that no activity done this area so base year height taken from mining plan R.L
height.

Boundary heights used for Volume Estimation from DTM inside Lease

area:

X Y Elevation

419773.5 | 2326803 30

419752.8 | 2326785 30

419733.5 | 2326802 30

419706.7 | 2326825 30

419680.4 | 2326847 30

419661.9 | 2326871 30

419646.6 | 2326890 30

419629.7 | 2326912 30

419611.6 | 2326935 30

419596.5 | 2326950 30

419568 | 2326981 30

419551.8 | 2326998 34

419528.2 | 2327026 35

419510.1 | 2327048 30

419497.3 | 2327063 30

419480.4 | 2327085 30

419466.3 | 2327103 30

419457.4 | 2327122 30

4194495 | 2327138 30

4194358 | 2327162 35

419427.7 | 2327176 37

419412.3 | 2327202 30

419401 | 2327223 30

419383.7 | 2327256 30 x\(oo

419370.5 | 2327278 30 ‘-\(?

419393.7 | 2327290 30 ?*P‘

419423.7 | 2327306 30| O (

W
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419423.9 | 2327306 30
419438.5 | 2327314 30
419451.3 | 2327292 30
419467.7 | 2327264 30
419479.3 | 2327245 30
419490.6 | 2327225 30
419507.1 | 2327197 30

419520 | 2327175 30

419532 | 2327155 30
419546.4 | 2327130 30
419566.4 | 2327106 27
419591.3 | 2327076 27
419609.9 | 2327054 30
419633.2 | 2327025 30
419645.7 | 2327010 30
419667.6 | 2326984 30
419688.4 | 2326958 30
419703.4 | 2326940 30
419716.6 | 2326927 30
419731.5 | 2326912 30
419753.2 | 2326890 30
419770.9 | 2326872 30
419790.5 | 2326852 30

419807 | 2326835 30
419796.7 | 2326822 30
419773.5 | 2326803 30
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Taking these lease boundary heights from mining plan software create a mean
surface height of base year and study year height taken from DEM by Drone
survey on 08.04.2023. From these two surface height software calculate
volume by CUT - FILL method. The software calculate volume by create a
mean surface height so the volume estimation accuracy comes to + or — 5 percentage.

TOTAL VOLUME: 97948.885 cubic meters
FILL_VOLUME:4767.068 cubic meters

CUT_VOLUME: 93181.817 cubic meters

Assessment Report
The volume of extractio from the year 2022 period to drone survey dem on 08.4.2023 is

4767.068 cu’.
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
— E-mailddmjgjpurmme@gov.in N

Letter No. .,? 555 /MM, Jajpur/ Date 7 5. (77 37,42
To

Sri Ananda Chandra Mohanty-Lessee,

Baitarani River Sand Quarry, Sanla-II.
Sub: Show-Cause Notice for unauthorised extraction of Sand from Baitarani River

Sand Quarry. Sanla-II.
Sir,

As per the Assessment Report submitted by the Odisha Space Application Centre
(ORSAC), Bhubaneswar on dated 25.04.2025, a quantity of 4767.068 Cu m of sand has been
extracted by you from Baitarani River Sand Quarry. Sanla-Il during the period 2022 to
08.04.2023.

Hence, you are directed to show-cause within three days of receipt of this
notice as to why an amount of Rs.18,40,740/- as calculated below will not be imposed on
you for such unauthorised extraction of sand from Baitarani River Sand Quarry, Sanla-II
during the period in question.

[ Calculation Table
SI No. Type of dues iﬁ]poged Amount Imposed (In Rs.)
1 Royalty @ 35/Cu m 166848
2 Additional Charges@234/Cum | 1115494 T
3 DMF@30% of Royalty 50055 T
4 |EMF@5%ofRoyalty |83
5 Penalty 1500000 ) -
_Total= Rewsdd7dy, =~ 00—

‘ Mining Officer /IAC), Jajpur
Memo No. 255 % “éq’JVﬁ’& Jajpur/ Date 25 . 57-
g .
Copy submit&e@? ﬁe Jeput ,ﬁire‘ctor of Mines, Jajpur Circle. Jajpur for favour of
kind information. g\)e “ﬂ} A (\}{
< ' N N
N N

irector of Mines /(.
~ Jajpur Circle,Jajpur Mining Officer (1/C). Jajpur




A(W,

Memo No. ?5—5 ;{ /MM, Jajpur/ Date ?5 /:7 ,Q/Z/ff

&

Copy submitted to the Collector & District Magistrate, Jajpur for favour of kind

/
o\
4

information.

Mining Officer (IL), Jajpur
Memo No. '?jj ‘57 /MM, Jajpur/ Date ?5 - ﬂ/~ VZ‘{Z/{

Copy submitted to the Director of Minor Minerals, Odisha for favour of kind

information.

TRUE ¥



GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
- E-mailddmjgjpur.mm@gov.in
Letter No. 2557 /MM, Jajpur/ Date._15.09Y L0735

To
The Regional Officer,

State Pollution Control Board, Kalinganagar,
Dist-Jajpur.

Sub: Intimation from realisation of Environmental Compensation from Anand Chandra
Mohanty-Lessee of Baitarani River Sand Quarry, Sanla-II for unauthorised extraction
of sand.

Sir,

With reference to the subject cited above. I am to intimate you that. the Volume
Assessment Report of Baitarani River Sand Quarry. Sanla-11 under Tahasil Vyasanagar of
Jajpur district reveals that. a quantity of 4767.068 Cu m of sand has been extracted by the
lessee Sri Anand Chandra Mohanty. unauthorisedly from the aforesaid quarry.

Hence, you are requested to initiate necessary action to realise the Environmental

Compensation as applicable under intimation to this office.
Yours faithfully,

o)
Mining Officer ff/C), Jajpur.
Memo No. ‘?5%0 /MM, Jajpur/ Date_ X5 . 49 . 2475

Copy submitted to the Deputy Director of Mines, Jajpur Circle, Jajpur for favour of

kind information.
Mining Officer (

Memo No. Y56 /MM, Jajpur/ Date___ /5 - ¢4 2425

Copy submitted to the Collector & District Magistrate, Jajpur for favour of kind

.Jajpur

information.

Mining Officer (I/¢Y, Jajpur

| : ~TED , =
Memo No. ?5 6%“‘0\( A\'TEMM, Jajpur/ Date 25 . d/ c?/%g
RUE ¥ ,

r of Minor Minerals. Odisha for favour of kind

information. 0:;; Mines I/C

releJajpur

Mining Officer (I/C
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Date: 28.04.2025
To

The Mining Officer, Jajpur,
O/o the Deputy Director of Mines,
Jajpur Circle, Jajpur.

Sub: Show-cause for unauthorized extraction of sand from Baitarani River Sand
Quarry, Sanla-II-regarding.

Sir,

I Sri Ananda Chandra Mohanty-Lessee of Baitarani River Sand Quarry,
Sanla-II, under Tahasil Vyasanagar, Dist-Jajpur, submit to say that I have received
the show-cause Notice issued by your good-office vide No.2555 Dt. 25.04.2025,
in which you have mentioned a quantity of 4767.068 Cu m of sand has been
extracted by me from the aforementioned source unauthorizedly. In this regard,
this is my humble submission that I am the authorized lessee of Baitarani River
Sand Quarry, Sanla-II, and the source was being operated by obtaining all the
statutory documents i.e., E.C, CTO & CTE. The Tahasildar, Vyasanagar was also
issued Y-Forms in my favour for the production of sand from the source. Apart
from this, the show cause notice issued by you doesn’t reflect the period of
assessment and the method adopted for the calculation of unauthorized extracted
quantity.

Therefore, I request your good-self to provide me with an opportunity of
hearing and provide the necessary documents relating to the assessment of
quantity, so that I can submit my final views against your show-cause notice.

Yours faithfully,

Avarndacirand 1 notanky

Teputy ! -
iaipur Circle,Jajpu




